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(c j what U the probable cost o i its 
cwnstruetion; and

(d) for how tnany months in. a year 
will it work?

The Minister of Dcffence (Shrl 
krislma Meoon): (a) aitd (b). As
tenders, received *or the oonstructkm 
of an Aerial Hope way over the Rohtane 
were not acceptable, further negotia- 
tioins are iwjing made,

(c> Cannot be assessed at this stage

fd> The ropeway will be usable 
throughout the year.

ReTisl«n Of Lists of S, C. and 8. T.

/  Bhrl Mohammad TaWr;
•311. Y Shri G, Mohanty;

Will the Minister ot Home ASaln 
be pleased to sUte:

(a) whether it is a fact that proipo- 
sals from, various States and Uiuom 
Territories have been received by his 
Ministry for amondinig the list of 
Scheduled Castes and Scheduled 
Tribes;

(b) if so, what steps, if any. have 
been taken by Government in regard 
to such amendments; and

(c) whethar any high level Com- 
iTLittee has been constituted for tiiis 
purpose?

Tbe Deptity M li^ e r  in the Minis
try of Heme Affairs (Shritnati 
Chandrasekhar); (a) Proposals hav« 
been received from all States and 
Union Territories, except Madhya 
Pradesh.

(b) These are being examiined in 
consultation with the ConiniissioneT 
(or Scheduled Castes and Scheduled 
Tribes and Registrar General, Indja

(c) No,

B tm l Sttrviee for MedJeal 
n r a d t t a t e s

•318. 3hri Hetn Bania: WUl the SEn. 
ister o f Home Affairs be pleased to 
refer to the reply given to Starred

Question No. 159B an 21st Juno, 19B2, 
and state:

(a) the progress made in the pro
posal to make service in the niral 
areas compulsory for medical gra
duates willing to join Govemjneuft 
service;

(b) whether a scheme in this res
pect is being drawn up; and

(c) i f  JO, the broad outlines there
of?

The Deputy Minister in the IWlBistry 
Of Home Affairs (Shri Chandn- 
sekhar): (a) to (c). The matter is sttU 
under consideration.

Allotment for NnfBeU Faitnd«tlon

r  Shri P. E Patel:
•S79 .( Shri D J. Nalk;

Shri Chhvtoblu] Patel;

Will the Minister of Education be
pleased to state:

(a) whether India is allotted 
by the Nuffield Foundation;

(b) if so, far what purposes the 
grant will be used; and

(c) whether the discretion for selttrt- 
mg the purpose and the iinstiluliims 
(or which the ^an,t will be utiJEed 
rests with Government?

The Minister of Education (Dr. K.
L. Shritoali); (a) Government teve 
no informatian,

(b) and (c). Do not arise.

Lnbricatlne Oil Plant

'380. Shrl Eswara Reddy; Will the 
Minister ot Mines and Fuel be pleised
to state:

(a) whether the Italian oil COTJCeTU 
has submitted a project report a i tJre 
sf*tting lip o| a lutirieating oil pUnt;

(b> if so, what are th« details o f 
the project; and

Cc) w h ^  the project is propi>3ed to 
be commissioned?




